LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART -1
(Brief summary of proceedings)

Thursday, 09 June, 2016 / 19 Jyaistha, 1938 (Saka)

No. 32
2:05 P.M. Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
NATIONAL SONG-VANDE MATARAM
1. [2.06 P.M. | Obituary References:
House paid homage and observed two minute silence on the sad demise
of Shri Jagdish Lal Batra, former MLA (1993-98) and former Metropolitan
Councillor (1983-89).
2. [2.09 P.M. | Shri Vijender Gupta, Hon’ble Leader of Opposition sought to know the
fate of the notice of adjournment motion given by him under Rule-59.
The Chair ruled that he had not allowed the notice as the matter was not
of urgent public importance.
3. [2.14 P.M. | Sh. Vijender Gupta and Sh. Jagdish Pradhan, Members of BJP walked
out of the House in protest against the Ruling of the Chair.
4. [2.15 P.M. | Special Mention (Rule-280): The following Members raised matters
under Rule-280 with the permission of the Chair:
1. Sh. Nitin Tyagi
2. Sh. S.K Bagga
S. [2.17 P.M. | Sh. Vijender Gupta and Sh. Jagdish Pradhan, Members of BJP came
back into the House.
6. [2.18 P.M. | Special Mention (Rule-280) contd..:
3. Sh. Surender Singh
4. Sh. Shri Dutt Sharma
S. Ms. Bhawna Gaur
6. Sh. Jagdish Pradhan
7. Sh. Akhilesh Pati Tripathi
8. Sh. Sanjeev Jha
9. Sh. Vijender Gupta
10. Sh. Anil Kumar Bajpai
11. Ms. Alka Lamba
7. [2.46 P.M. | Papers laid on the Table:
Shri Satyender Jain, Hon’ble Minister of Home & Industries laid
the copies of the Annual Report of DSIIDC for the year 2013-14 &
2014-15 on the Table of the House. (English/Hindi version).
8. 12.47 P.M. | Presentation of Report:
Ms. Bhawna Gaur presented the First Report of the Rules Committee.
9. [2.48 P.M. | Shri Sanjiv Jha, Hon’ble Member raised the issue of alleged irregularity
in restoration of license of a ration shop in Burari.
The following members participated in the discussion:
1. Shri Madan Lal
2. Shri Somnath Bharti
3. Shri Jarnail Singh (Tilak Nagar)
4. Shri Amanatullah Khan
S. Shri Jagdish Pradhan




10. 3.36 P.M. | The Chair adjourned the House as the House became noisy.
11. 4.08 P.M. | House reassembled.
Hon’ble Speaker in Chair
12. 4.09 P.M. | Shri Saurabh Bhardwaj moved the following sense of the House

Motion with the leave of the House:
“This House agrees:
That a Special Inquiry Committee to probe alleged irregularity in
restoration of a cancelled licence of a ration shop M/s Janata
Provision Store located in Sant Nagar area, Burari, be constituted;
That the Committee shall consist of the following Members:

1. Shri Vishesh Ravi
. Shri Somnath Bharti
. Shri Amanatullah Khan
. Shri Rajesh Gupta
. Shri Rajendra Pal Gautam
. Shri Madan Lal
. Shri Nitin Tyagi
. Shri Narayan Dutt Sharma and

9. Shri Jagdish Pradhan
That the Hon’ble Speaker shall appoint one of the Members of the
Committee as its Chairperson;
That the terms of reference of the Committee shall be:
To look into the correctness or otherwise of the procedure adopted
by the authorities concerned in cancelling the licence of the said
ration shop,
To look into the correctness or otherwise of restoration of the
cancelled licence as ordered by Hon’ble Lt. Governor,
To examine existence of mala fide intent, if any, in the decisions
referred to above,
To investigate grave allegation of bribery that is supposed to have
taken place for restoring the cancelled licence,
To receive complaints on similar such matters and to investigate
the same and
To take up any other matter that is incidental or consequential to
the issue under examination;
That the Committee is free to decide its own procedure to fulfil the
mandate given to it by the House;
That the Committee is free to enlarge the scope of the
investigation, if needed, subject to approval of Hon’ble Speaker;
That the Committee shall exercise all powers and immunities
available to the existing Committees of the Legislative Assembly;
and
That the Committee shall submit its report to Hon’ble Speaker
before the commencement of the Fifth Session of the Sixth
Legislative Assembly”
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Shri Jagdish Pradhan stated that he did not want to be a member of
the proposed Committee.

Slh. Vijender Gupta, Hon’ble Leader of Opposition also stated that
no BJP will be part of the proposed Committee.




Sh. Vijender Gupta and Sh. Jagdish Pradhan, Members of BJP
walked out of the House.

Shri Saurabh Bhardwaj amended his Motion and proposed that the
name of Shri Jagdish Pradhan be substituted with the name of Ms.
Bhawna Gaur.

The amended Motion was put to vote and adopted by voice vote.

13.

4.20 P.M.

Short Duration Discussion:

Shri Nitin Tyagi, initiated discussion on alleged corruption and
maladministration in the Municipal Corporations of Delhi.

The following Members participated in the debate:

2. Ms. Bhawna Gaur

3. Sh. Jarnail Singh (Rajouri Garden)

14.

5.05 P.M.

Sh. Jagdeep Singh, Chief Whip raised the issue of alleged attack on
Shri Rakesh Kumar, the North MCD Councillor in Ramleela Ground.
Ms. Alka Lamba, Ms. Rakhi Birla & other members demanded that the
aforesaid issue be discussed in the House in view of its seriousness.

15.

5.08 P.M.

The Chair adjourned the House for 15 minutes.

16.

5.40 P.M.

House reassembled.
Hon’ble Speaker in Chair

17.

5.41 P.M.

Sh. Ajay Dutt, Hon’ble Member moved the following Motion:

“This House condemns in strongest possible terms the dastardly attack
made on Sh. Rakesh Kumar, Councillor of Ward No.82 of North MCD
which falls under Matia Mahal Assembly Constituency. The attack was
made on Sh. Rakesh Kumar, a Dalit Councillor, who went to attend the
meeting of MCD at Ram Lila Maidan today, by the leaders and the
activists of BJP without any provocation.

This House directs the Commissioner of Police to initiate strictest

possible action against perpetrators of this attack on Sh. Rakesh Kumar
and proceed against them under provisions of SC/ST Act, IPC and all
other applicable laws.

This House further directs that all the assaulters, including the
Councillors, who are clearly visible in the videos be arrested immediately.”

18.

5.42 P.M.

The following Members participated in the Discussion:
Sh. Somnath Bharti

Ms. Rakhi Birla

Sh. Rajender Pal Gautam

Sh. Madan Lal

Sh. Sandeep Kumar

. Sh. Rajesh Gupta

The Motion was put to vote and adopted by voice vote.

Noahswbd

19.

6.15 P.M.

The Chair adjourned the House upto 2.00 PM on Friday, 10 June
2016.

Delhi
09 June, 2016 Secretary

Prasanna Kumar Suryadevara
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